Before the Appellate Tribunal for Electricity
(Appellate Jurisdiction)

Appeal No. 221 of 2006

Dated : 1st May, 2007

Present : Hon’ble Mr. Justice Anil Dev Singh, Chairperson
Hon’ble Mr. H.L. Bajaj, Technical Member

Pudumjee Paper Mills Ltd. -Appellant(s)
I\/Iaharas\r{ﬁé State Electricity Distribution Co. Ltd. -Respondent(s)

Counsel for Appellant(s) : Mr. Subrat Birla

Counsel for Respondent(s) : Mr. Buddy A. Ranganadhan, Mr Arijit Maitra

for MERC, Mr. Ajit S. Bhasme for MSEDCL

ORDER

The learned counsel for the appellant wishes to withdraw the appeal.

Accordingly, the appeal is dismissed as withdrawn.

(Mr. H.L. Bajaj) (Anil Dev Singh)
Technical Member Chairperson

ICS/Deepak



